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CRI M NAL APPEAL NQ(s). 1975 OF 2011
BEFORE THE REG STRAR M A. SAYEED
STATE OF A.P. AND ORS. Appel I ant (s)
VERSUS

R RANGANATHAN Respondent ( s)
(Wth appln(s) for stay)

Dat e: 14/02/2013 This Appeal was called on for hearing today.

For Appell ant(s)
Ms. Rum Chanda, Adv.
Ms. C. K. Sucharita, Adv.

For Respondent (s)
Ms. T. Anam ka, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Four weeks’ time is granted to the learned counsel for the parties
for filing additional docunents, if any, on record.
Li st again on 21.3.2013.
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